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PAPERS LAJI) ON THE TABLE 

NAVY (PENSIO.i) THIRD AMENDMENT 
REGULATIONS, 1970 

THE MINISTER OF STATE 
(DEFENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRI P. c. 
SETHI) : On behalf of Shri Jagjivan Ram, I 
beg to lay on the Table a copy of t he Navy 
(Pension) Third Amendment Regulations, 
1970 (Hindi and English versions) published 
in Notification No. S.R.O. 461 in Gazette 
of India dated the 28th Nnvember, 1970. 
under section 185 of the Navy Act, 1957. 
[Placed in Library. See No. L T -4594/701 

ANNUAL REPORT OF REGISTRAR 
or' NEW~PAPERS 

THE MINIS'I ER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI J. K. GUJRAL): On behalf of Shri 
Satya Narayan Sinha, I beg to lay on 
the Table a copy of the Annual Report 
(Part I) of the Registrar of News-
papers for India on Press in India 
for the year 1970. [Placed in Library. See 
No. LT. 4595/70J 

REVIEW ON INDIAN OIL CORPO-
RATION LTD., BOMBAY AND 

ANNUAL REPORT THEREOF 
FOR 1969-70 

THE MINI5TER OF STATE IN THE 
MINISTRY OF PETRO~EUM AND CIIE-

MICALS, AND MINES AND METALS 
(SHRI D. R. CHAVAN): I beg to lay 
on the Table a copy each of the following 
papers under sub-section (1) of section 619A 
of the Companies Act, 1956 : 

• 
(I) Review (Hindi and English versions) 

by the Government on the working 
of the Indian Oil Corporation 
Limited. Bombay for the year 
1969-70. 

(2) Annual Report of the Indian Oil 
Corporation Limited, Bombay for 
the year 1969-70. along with the 
Audited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. r Placed in 
Library. S('c. No. LT-4596/701 

AUDIT REPORT (COMMERCIAL) 
1970 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
K. R. GANESH) On behalf of 
Shri Vidya Charan Shukla, I beg to lay on 
the Table, under article 151 (I) of the 
Constitution, a copy of the Audit Report 
(Commercial) 1970 : 

Part VIII-Comprehensive appraisal of 
the work of the Oil and Natural Gas 
Commission. 

Part IX-Comprehensive appraisal of the 
working of the Hharat Heavy Electricals 
Limited. 

Part X-Individual irregularities and a 
resume of the_ Company Auditors Report. 
rPlaced in Library. See. No. LT-4597/70j 

SrATEM["NT rORRrCTlNG ANSWER 
GIVFN ON 24TH NOVEMBER 

1970 TO UNSTARRED 
QU[SlION No. 

2U86 

THE DEPUTY MINISTER IN THE 
:JJINISTRY OF INDUSTRIAL DEVELOP. 
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): I beg to lay on the 
Table a statement correcting the answer 


